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IN THC. ..NTRf-\L ADMINISTAAT1va TRIBUNAL~b) JAIPUR BENCH, JAIPUR 

GP 67 / 2 02 in OA 149/ 2001 DATE OF ORDER: 3 92.,2003 

Shri Sultan Meena aged about 44 years, 

of House No. 5, Ashok Chowk, ~!ahanpuri, Jaipur 

as H .s .G. II, PA in the off ice of 

Ch:Lef B st Master Genenal, Rajasthan Circle, Jaipur • 

• ~ • • App li ca nt • 

. vaRSus 

S: Shri T .R. Sharma, Chief Post Master General, Raj asthan Circle, 

Jaipur• 

..... Respondentc:, 

Mr. G.B. Shanna, Counsel for the applicant .. 

Mr. N •• Goyal, Counsel for the respondent. 

OORAM: 

Hon 1 b le Mr. H .o. Gupili}, Member (Administrative) 

Hon 1ble Mr. M.L. Chauhan, Member (Judic·Lal) 

his Contempt Peti.tion has been filed for the all·aged 

wilful disobedience of the order of this Tribunal dated 

l~-5.o·20 2 passed in OA No. 149/200&~1 

25 he learned counsel for the respondent contemner 

submits that he has filed reply and has given a copy to the 

learned co~nsel for the applicant. During the course of 

argLmen ts, the learned counsel for the applicant confi:r:med 

that he has got the copy of the reply and the order of the 

T ribuna has be en complied with. 

·--~ 



-2-

3. n view of the submissi·:ms of the learned counsel for 

the icant, this Contempt Petition is m maintainable and 

is s sed. Noticee is discharged 9i 
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